NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

Company Appeal (AT) (Insolvency) No. 644 of 2019
& I.A No. 2106 of 2019

IN THE MATTER OF:

Darshan Gandhi, Ex- Director,

Lok Housing & Constructions Ltd. ...Appellant
Vs.
USV Pvt. Ltd. & Anr. ...Respondents

Present: For Appellant: - Ms. Smriti Churiwal and Mr. Jaivir K.
Sidhant, Advocates.

For Respondents: - Mr. Hemant Mehta and Mr. Rishi
Singhal, Advocates for IRP.

Mr. Darpan Sachdeva and Mr. Prastut Dalvi, Advocates
for Intervenors.

Mr. P.B.A Srinivasan and Mr. Parth Tandon, Advocates
for SBI.

O RDER

12.03.2020— Let the case be not treated as part heard/ tied up

matter.

List the appeal before appropriate Bench on 27th March, 2020.

[Justice S.J. Mukhopadhaya|
Chairperson

(Justice Bansi Lal Bhat)
Member(Judicial)

(Justice Venugopal M.)
Member(Judicial)
Ar/G



